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MINISTRY OF AGRICULTUE
(Department of Agriculture and Cooperation)
NOTIFICATION
New Delhi, the 20th January, 1998

8.0. 70(E).—In exercise of the powers conferred by Section 4 of the Insecticides Act, 1968 (46 of 1968) the Central
Government hereby nominates the following person as member to the Central Insecticides Board and make further amend-
ments to the notification of the Government of India in the erstwhile Ministry of Food, Agriculture, Community Development
and Cooperation No. GSR 301, dated the 1st March, 1971 as follows :—
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1. In the said notification, for clauses (XIX) (c) and entries relating thereto the tollowing shall be substituted,

i~J

- namely —
(XIX) (c) Dr.C.R. Hazra,
Agriculture Commissioner,
Department of Agriculture and Cooperation,
New Dehi. = . =~ o o )
2. The member nominated through this notification shall hold office upto 06-01-2001.
' ' ) : [File No. 19-4/95-PP.I(i)]

K.M. Chadha, Jt. Secy.
Footnote : The Principal notification was published vide No. GSR 301, dated 1st March, 1971 and subsequently amended
vide Nos.
(i) G.S.R. 1216, dated the 21st August, 1971.
(i) G.S.R. 478(E) dated the 10th August, 1976.
(i)  S.O. 848(E) dated the 25th October, 1989.
(iv)  S.0.528(E) dated the 15th July, 1993.
(v}  S.0.849(E) dated the 20th October, 1996.
(vi) S.0. 344({E) dated the 24th April, 1997
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NOTIFICATION
New Detlhi, the 20 January, 1998
8.0, TI{E).—In exercise of the powers _onferred by Section 5 of the Insecticides Act, 1968 {46 of 1968), the Centrai
Government hereby makes the following amendise«i: in the notification of the Government of India in the Ministry of Agriculture
{Department of Agriculure and Cooperation) numoer 5.0. 79(E), dated the 3rd February, 1997, namely :—
[ the said notification -~
1.(i) for serial number ! and the entries relating

thereto, the following serial number and entries shall be substituted,
namely ‘— - :
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“1. Dr.C.R. Hazra,
Agriculture Commissioner,

Department of Agriculture and Cooperation,
New Delhi.

Chairman’’,

(i} after serial number 3 and the entries relating thereto, the following serial number and entries shall be inserted,
nameiy —

6 Professor Jowahar S. Bapna,
Professor, Neuropharmacology and Dirsctor,
Tnstituts of Human Behaviear and Allied Sciences,
Jhtimil, = -w Delhi Mamber’,

The Chairmaan aa the Member shall hold the office as long as they uacld the office of the Member, Cenrral
Inseciicides Board.

fFile No. 19-4/95 PP i}
K. M. CHADHA, Ju. Secy,
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